DELHI LEGISL TIVE ASSEMBLY

BULLET IN=PART II

(General Information relating to Legislative &
other matters)

(Friday, January, 21, 1994/ Magha 1,1915(3r3

No.32 - The Specified Areas (Issue of
Identity Cards to Residents) Bill,
1993.

The Rajya Sabha Seeretariat vide their letter
No.RS.6(1)/93-CHA dated the 1l4th January, 19v4 have
intimated"that the Spécified Areas (Issue of
Identity Cards to Residents) Bill, 1993 has been
referred to the Department-related Parliamentary
Standing Committee on Home Affairs., The Committee has
decided to invite memoranda from the various
organisations, institutions and individuals engaged
or interested in the subject matter of the Bill by
the 28th January, 1994 and has desired that the copics
of the Bill may be kept in the Libraries of the
respective State Legislative Assemblies for perusal

and reference by citizens and institutions of .the -
States.". - \

T

2 They have also requested that copies of the Bili

sent by them may be kept in the Library of Delhi vidh:
Sabha.

3a Accordingly, two copies each of Hindi and Englisn
versiorf of the Bill have been placed in the Library

of the Delhi Vidhan Sabha for the use and information
of the Hon'ble Menbers.

F N,GUPTA
Secretary
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